
COTIAM : PRESENT : SHRI BHASKARA PANTULA MOHAN. MEMBER (])

SHRI V. NALLASENAPATHY, MEMBER (T)

ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL

COMPANY LAW TRIBUNAL ON 31.07.2018

NAME OF THE PARTIES: Dynatron Service Pvt. Ltd.

Y /s.
feoman lv'larine Services Pvt. Ltd.

SECTION OF THE COMPANIES ACr: 241-244 OF COMPANIES ACT, 2013.

ORDER

1. tvt,A. 552/2018
IN

c.P. 11s1 (MB)/2018

Ileserved for orders (application u/s. 8 of Arbitration Act),

\/. NALLASENAPATHY
l,'lember (Tech nica l)

/NU/

BI.iASKARA PANTULA MOHAN
Ivlember (Judicial)

NATIONAL COMPANY LAW TRIBU]IAL
MUMBAI BENCH. MUMBAI

,


